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 MR.  SPEAKER:  Today  itself  there  is  a
 discussion  on  drought.

 SHRI  CHANDULAL  CHANDRAKAR:
 That  is  all  right,  but  |  would  like  to  draw  your
 attention  towards  the  shortage of  drinking
 water  and  on  the  other  hand  there  is  a
 shortage  of  electricity  also.  In  this  way,  we
 are,  suffering  from  three  kinds of  drought  this
 year-  the  first  is  a  shortage  of  grains,  the
 second  is  shortage  of  electricity,  and  the
 third  is  scarcity  of  drinking  water.  Thatis  why
 it  is  my  request  that  the  Central  Government
 should  and  a  central  team  over  there  for
 necessary  arrangements  and  relief  work  at
 the  earliest  possible.  One  team  should  go  to
 Chhatisgarh,  the  other  should  go  to  Ma-
 hakaushal  region  ,  the  third  team  should  go
 the  Vindhya  Pradesh  and  the  Fourth  team
 should  go  to  Central  India.  ।  this  way,  by
 sending  four  teams  the  situation  should  be
 assessed  at  the  earlist  and  relief  should  be
 made  available.

 SHIR  RAJVEER  SINGH)Aonia):  Mr.
 Speaker,  Sir,  the  matter  of  Gujarat  is  very
 serious,  through  Gujarat  the  supply  of  arms
 to  terrorists  is  going  on......[interruptions]

 SHRIBHOGENDRA JHA  (Madhubani):
 Mr.  Speaker  Sir,  till  now  we  were  so  busy
 with  one  or  two  issues  that  we  could  not  pay
 attention  towards  the  other  serious  prob-
 lems  of  the  country.  The  important  thing  is
 that  the  security  of  the  country  seems  to  be
 in  danger  since  we  have  formed  that  ०  large
 Number of  sophisticated  weapons  i.e.  A.K.-
 47  Rifles  etc.  have  been  recovered  in  Gujarat
 on  the  information  supplied  by  an  accused
 and  not  as  a  result  of  the  efforts  made  by  the
 Security  Forces  themselves.

 |  request  you  to  ask  the  Government  to
 make  a  statement  on  this  issue  and  take  the
 House  into  confidence,  as  the  issue  is  defl-
 nitely  above  party  politics.

 MR.  SPEAKER:  Alright.
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 [English]

 {Interruptions]

 Mr.  Minister,  do  you  wish  to  say  any-
 thing  on  this  issue?

 SHRI  RANGARAJAN  KUMARAMAN-
 GALAN:  |  agree  with  the  hon.Members  that
 the  matter  is  extremely  serious.  |  would
 bring  it  to  the  notice  of  the  hon.  Home  Minis-
 ter  who  may  immediately  come  out  with
 whatever  statement  that  is  ready  with  the
 facts.

 [  Translation]

 SHRI  SATYA  PAL  SINGH
 YADAV(Shahjajanpur):  Mr.  Speaker  Sir,  |
 would  like  to  raise  an  issue  regarding  the
 atrocities  being  committed  on  downtrodden
 in  Central  Uttar  Pradesh.  On  1st  July  in
 village  Jamor  under  Police  Station  Kanth  in
 Shajahanpur  district  of  Uttar  Pradesh  astatue
 of  Dr.  Ambedkar  was  to  be  installed.  Tow-
 three  days  before  the  function,  a  Scheduled
 Caste  boy  of  the  village  took  the  statue  and
 kept  it  in  front  of  his  house  at  a  vacant  site
 where  it  was  to  be  installed.  However,  sir,  on
 the  night  of  30th  June  caste  Hindus  of  thevil-
 lage  have  broke  the  statue  into  pieces.  When
 this  act  of  caste  Hindus  was  objected  to  by
 the  downtrodden  caste,  they  opened  fore  on
 them  in  which  about  a  dozen  persons  were
 injured  and  a  man  known  as  Ishwari  Prasad
 was  killed.  Sir, on  my  visit  to  the  place  ।  found
 that  the  police  and  the  Administration  just
 registered  a  case  against  two  persons  and
 presented  them  in  the  court.

 Sir,  downtrodden  people  of  the  village
 want  that  the  statue  of  Dr.  Ambedkar  should
 be  installed  over  there  but  the  present
 Administration  and  the  Government  is  not
 providing  security  to  these  people  and  a
 reign  of  terror  has  been  let  loose  in  the  area
 and  atrocities  are  being  committed  on  the

 Harijans.

 [English]

 SHRI  KABINDRA  PURKAYASTHA
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 (Silchar):  Sir,  since  1980-81,  the  Ramnagar
 Depot  of  FCI  had  been  losing  heavily  -5  to  7
 per  cent  in  most  years  and  even  10  percent
 in  some  in  the  name  a  transit  loss.  But  now
 it  as  come  to  light  that  all  that  grain  was
 stolen.  Officials  at  the  depot  or  elsewhere
 were  forced  to  connive  and  those  who  re-
 fused  were  summarily  transferred.  The  don
 behind  this  mafia  crime  is  said  to  be  a  former
 MP  of  Silchar  who  is  also  aclose  confident  of
 a  Union  Minister  of  the  present  Cabinet.

 Duringthe  period  from  1980-81  to  1990-
 91,  rice  and  wheat  worth  Rs.  15.65  crore
 were  shown  as  ‘transit  loss’.  The  scam
 came  to  light  after  Mr.  N.R.  Ghosh  took  over
 the  charge  of  District  Manager.  As  ०  result,
 he  was  threatened  of  dire  consequences,
 failing  which,  the  mafia  tried  to  purchase  him
 by  bribery.  That  also  failed.  Then,  an  offer
 of  Rs. 10  lakh  came  from  a  former  Silchar  MP
 for  transferring  Mr.Ghosh  to  FCI  zonaloffice,
 Guwahati.

 Sources  allege  that  one  Union  Minster
 is  also  ०  beneficiary  of  this  racket,  thoughthe
 Minister  on  being  asked  by  journalists,  denied
 his  involvement.  At  the  instance  of  FCI,CBI
 is  inquiring  into  the  matter.  A  CBI  official

 investigating  the  scandalsays.  “The  strong-
 man  and  their  patrons  are  all  from  Silchar’.

 tt  is  a  fact  that  it  will  not  be  easy  to
 succeed  on  the  part  of  Government  and  CBI
 when  high  political  profiles  are  patrons.  But
 inaction  in  the  matter  will  tremendously
 hamper  FCI  work  in  the  North-East  and  the
 muck  will  stick  on  the  Centre.  This  matter
 should  be  looked  into  thoroughly.

 OR.  ASIM  BALA  (Nabadwip):  Sir,  the
 workers  are  suffering  in  our  country,  particu-
 larly  in  the  Eastern  Railway.  You  know  that
 especially  in  these  hard  days,  there  are  no
 jobs  and  people  are  unemployed.  The  people
 start  hawking  in  the  railway  stations  and
 compartments  ina  very  difficult  manner.  But
 the  Railway  authorities  are  very  harsh.  They
 are  not  giving  any  permission  even  though  ०
 demand  is  made  for  some  licence  or  permis-
 sion  in  the  railway  stations  as  well  as  Rail-
 way  compartments.  So,  itis  my  demand  and
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 request  that  the  Railway  authorities  should
 give  permission  in  the  form  of  licence.  So
 that  lakhs  and  lakhs  of  youth  will  get  alterna-
 tive  jobs.  |  request  for  this  demand  to  the
 Railway  authorities  and  the  Government.

 fe
 SHRI  MRUTYVNJAYA

 NAYAK(Phulbani):  Sir,  time  and  again,  |
 have  repeatedly  mentioned  in  the  House
 that  |  belong  to  a  very  backward  district  of
 Phulbani  in  the  State  of  Orissa.  There  is  a
 long  persistent  demand  in  my  district  for TV
 relay  centres  at  Phulbani  and  Sonpur.  In
 1974,  because  of  Mrs.  Gandhi's  policy,  some
 facilities  were  provided  like  adopting  the
 device  of  antenna  system,  etc.  Soon  after
 the  abolition  of  those  facilities,  my  people  are  .
 very  much  aggrieved  because  my  district  is
 backward  both  economically  and  education-
 ally.  |  would  wish  that  your  kind  self  will  give
 direction  to  the  Minister  concerned  to  expe-
 dite  those  facilities.

 SHRIUDDHAB  BARMAN(Barpeta):  Mr.
 Speaker  Sir,  through  you,  |  would  like  to
 draw  the  attention  of  the  Government  to  the
 acute  problem  of  starvation  faced  by  the
 tribals  in  Tripura.  This  question  had  been
 raised  repeatedly  in  the  House  in  the  past

 but  no  proper  steps  have  been  taken  so  far
 to  save  the  lives  of  the  tribals  in  Tripura.  They
 are  dying  like  flies.  More  than  500  people
 have  already  died.  But  the  Government  is
 not  giving  any  help  by  way  of  food  medicines
 or  in  development  work  particularly  in  rural
 areas  of  that  region.  So,  these  people  are
 suffering  from  starvation  and  huger  related
 diseases  also.  They  are  dying  like  flies.  At
 the  same  time,  we  have  seen  that  instead  ०
 taking  some  human  steps  for  giving  relief  to
 the  tribal  people  of  that  area,  the  Coalition
 Ministry  there  are  using  other  repressive
 measures  which  are  inhuman.  When  these
 tribal  people  are  suffering  from  starvation,
 various  repressive  measures  are  being  taken.
 Many  women  belonging  to  tribals  are  raped,
 gang  raped,  and  some  of  them  are  killed.
 Recently,  TADA,  was  usedthroughout  the
 State  and  innocent  tribal  youths  who  are
 under  custody  are  being  harassed  and  tor-
 tured  brutally.  At  the  same  time  है  ie  now  in
 the  air  that,  entire  tribal  areas  are  sought  to


